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Bir, when you call their names, they
wni.upuﬂheqm (Indrruptions).

SHRI s‘;ﬁ&'{uﬂ w of(ﬂh'a»
yinkil ) : have a order
unde-r}mle 3%6....

MR. SPEAKER : Mr. Ravi, pleasc

read rule 376.  You are.obj to that,

T e S
there cannot be a

of order on a point of order, By this time

of one year, I am rather familiar with the

SHRI JYOTIRMOY BOSU: Sir,
you are not regulating the House.

MR, SPEAKER : 1am regulating the
House. I see no substance in the pomnt of
order. The point of order is rej
No point of order can be  raised on a
matter listed in the list of business,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Rerortep ConstRUCTION 0OF KAma-

xomaM HIcHwAY BY PAKISTAN AND

CH1ina IN PAKISTAN 0OCUPIED TERRITOTY
op Jauuu AND KAsHuIR.

SHRI SAUGATA ROY (Barrack-
pore) : I call the attention of the Mi-
nister of External Affairs to the followin,
matter of urgent public importance an
request that he may make a statement
thereon :—

“Reported construction of Karako-
ram Highway by Pakistan and
China in the Pakistan occupled
territory of Jammu and Kashmir.”*
THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE) : Sit, as the House is aware,
a road called “Karakoram Highway",
linking Pakistan with China, an h
through Pakistan occupied Kashmir, was
inaugurated on the 16th June, 1978 by
Pakistan's Chief Martial Law inis-
trator, General Zia-ul-Haq and Chiness
Vice-Premier Keng  Piao  at  Thakot.
Plans for this road were some time
around 1gf3, woon after China and Pa-
kistan entered into an  agreement in
ce with which 2100 square
miles of Indian territory in Jammu &
Kashmir, under Pakishtan's illegal occu-
pation, was handed over to China. Con-
struction of the portion of the road between
Gilgit and Mor Khun was undertaken in
mmﬂangﬁs cf:twitlt mlmrd m:ﬁgnum
in 1966 and was completed in 1069,
portion of the Highway from  Mor Khun
to Khunjerab has been  built  following
an agreement between the two  countries

road became fully operaticnal on 18th
Juse 1978,

According to reporis, the Boo kilometer
long Highway starts from Havelian Rail-
Head 60 miles north of I ad, and
follows the general course of the
Indus from Thakot to Gilgit. From
Gilgit onwards, it runs along the Gilg:,
Hunza and Khunjerab rivers upto
Khunjerab Pass wﬁ:"h in 15,800 fect above
sea level, Beyond Khun Pass this
Highway is connected with the Chinese
road network in ‘Western Tibet which links:
with Kashgar in the Sinkiang Province,
The elevation of this Highway varies from
2000 to about 15,000 fect,

The Government received confirmed
news about the construction of the road in
June 1969. A strong protest was lmi»

y lodged on 25th Junc, 1 wit t

ﬂam and O‘Ian To istan, we

inted out that the whole of Jammu &
Eahmir was part of Indian territory and
neither Pakitan nor China had any locus~
stendi in Kashmir, and, therefore, whatever
action the two countries were taking singly
or jointly against this territory of India was
wholly illegal. Inour protest note to the
Chinese Government, we questiloned their
undertaking constrution of a road in a
territory lawfully belonging to India.

Neither Pakisan nor China formally

i to our protests, However, an
m spokesman of Pakistan  Foreign
Office stated on 11th July, 1069 thar
India’s complaint was hated on premises
which were not acceptable to them. The
question was raited in the Parliament and
a statement was made by the then Minister
of External Affairs on July 21, 1969.

When we came across press repor te, stat-
ing that the Highway was inaugurated on
18th June, 1998, the Chinese Ambassador
and Pakistan CDA in New Delhi were
called to the Ministry of Exernal Aflnirs
and apprised of our position on the illegal
construction of the rosd in a territory
which is an integral part of Indin. Ttwas
made clear to the two envoyn that India
cannot acquisce  in  the legal implic-
ations of the comstructicn of this reed,

In reply, the Government of Pakitan
have stated that consistent with their po-
sition on Jammu & Kashmir, they could
not ot the validity of our protests.
As re; China, while therr has been no
response so far from Peking, the Chinese
Ambassador referred to hir country’s
sition in response to India’s protest .J.Zi
the conclusion of the Agreement between
China Pakistan on 2nd March, 1
ceding 2100 square milen of Indian
territory in  the  Pakisan 1
Kashmir to China. He recalled that the
Chinese Government had stated at that
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with
malise our relations, would sec to it

communication link is not used in a manner
that runs counter to the scrch for good
neighbourliness and »tability in this area .

SHRI DINEN BHATTACHARYA

Serampore) : I rise on t of order.
l‘.n' enzuidauﬁm,is a matter of

your
urgent public importance ?
MR. SPEAKER : Yes.
SHRI DINEN BHATTACHARYA

Urgency means what ? Urgency means,
it has recently happend.

MR. SPEAKER Otherwise, I would not
bave admitted it,

SHRI DINEN BHATTACHARYA :
You might consider it in that way. But
T say that there is something fishy.

( Intarruptions) -

hm.sm:lhuemﬂued
t.

SHRI DINEN BHATTACHARYA :
Mlhetilnewhmtndirl(}u'bdhiwrul‘:g

the whole started, Why were
silent then ? Why did they not raisc it
then P (Interruptions)

MR. SPEAKER : That is why the
question is allowed.

MR. SPEAKER : I can't do it in your
way.
(Fnterneptions)

SHRI DINEN BHATTACHARYA :
It was started in 1969 and now it is 1978.

of Karakoram 338
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MMMWM

SHI SAUGATA ROY : I am rather
surprised. at the controversy over this
simple call attention motion being all N
because [ was under the impresion that
Members of Indian Parliament always
behave like Members of Indian Parliament,*®

MR. SPEAKER : No. That is mot
allowed., Expunged.
SHRI SAUGATA ROY : That is

MR. SPEAKER: No. That is not allowed.

SHRI K.P. UNNIKRISHNAN (Bada-
gara) : What is your objection ? -

SHRI SAUGATA ROY : I did mot
mention any party. I said, “in a particu-
lar party”.

MR. SPEAKER : When I bhave ex-
punged that remark,...

SHRI JYOTIRMOY BOSU.,**
(Inteerrupitions)

ty. That is not allowed ta
oy, please go on. Let us not get into
This is a very

SHRI SAUGATA ROY : Inupite of the
raised by some bers....

*¥Expunged as ordered by the Chair.
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SHRI SAUGATA ROY : No, Sir.

MR. SPEAKER : It is unly on that
basis that [ have ecxpunged
(Interruptions)

SHRI K.P. UNNIKRISHNAN : No.

s hon. Member did not say so. That iy

different. “In a political party there is

a strong Chinese lobby"—that is what he
said

MR. SPEAKER : Anywayjijhave ruled
it out.
(Interruptions)

SHRI SAUGATA ROY : This relates
to the tecritorial integrity of India and it
ceminds me of this, In 192, when the
Chinese invaded India, there was a certain

litical party which supported the aggres-
;':m ord.';'ézh;m and said that India was
the aggresssor and not the Chinese,
I ain gald that the external Affairs Minister
has recognised the serious strategic implica-
tion of this road in this region. because
the region in which this road is built is
in the strategic arca near the tri-junction
of India, Soviet Union and A@hmm
This road will allow both Pakistan and
China to move their troops right up to
the tri-junction if they so desire.  While
recognising the serious implication, I am
really doubtful as to whether the Govern-
ment displayed the vigil that was required
of it in this matter, because as you
in the past our consistent position has been
that neither Pakistan nor China has any
legal fight to build a road in that region.
On 16th Junc of this year in the Indian
news| the report appeared that

a0, Vice Pr-'mier of Chinal was
going to Islamabad with a 40 member
strong delegation for the formal inaugura-
tion of the Karakoram highway duc to
be held on the next day. That was on
16th June 78. 16th June pawscd. On
18th June, it was re; that the highway
has been inaugurated. On 22nd June it
was reported that the Chinese Viee Minister,
Fang Chi, expressed China’s firm suppuﬂ.
to Pakistan's st le w0 safeguard
national i and State s::s
reignty against foreign interference
ng‘emcm But when did we give our
protest note? The Foreign  Secretary,
Shri Jagat Mehta, on 11-6-73 called the
Chinese  Ambassador, Chen  Chao
Yuan and the Acunu Head of Pakistan
‘Mission, Mr. Shahid M. Amin on 28.6-78
1o assert the Indian position that the cons-
truction of the high 'qu illegal. My
question is, what was External Affairs
Ministry doing for these: 10 days. When

JULY 21, 1978

of Karakoram
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:erq:onwmmmww
inauguratcd Do protest came from the
Indim?on: dh:ﬂlbﬂyllmmdlltﬁlfn We
waited for 10 days w Jodge our mﬂh
It may alw be remembered that ¢
ume when the internecine warfare
within the Janata Party was at its height
and Mr. j Narain's daily statements
were coming in the papers. Possibly the
was (oo t up in that to lodge
our rightful protest against this most
important deveopment in the Karakoram
region.

Secondly, the Minister has correctly
stated thn "with both our neighbours, we
are irying to normalise our relations. I
entirely appreciate the Minister's desire
to normalise our relations with both Pakis-
tan and China, but that effort at normalisa-
tion of r::'lr-m should not be for the
purpose personal image-building nor
;hwh!n:beatd:emqfludun l.errElnnll
m and Indian interest, because the

r in his statement has cleverly

one l.-ndcs num:ly, that
P:k.utln: Chief
Gen. Ziasu-
Hagq, said apart !‘mm other things, “We
fu]ly support the right of self-determination
of the people of Jammu and Kashmir.”
The External irs Minister's statement
does not make any reference to  this
insidious statement by the Chincse Viee-
r.

ﬂ
Keng Pino, w
was
Martial Law A...

Sir, the External Affairs Muister has
taken particular interest in normalising
the relations with Pakistan for which he
has received due appreciation from 1he
country. We have concluded the Salal
ijrt ‘vgement even if it had nnt been

fmf wf the interests of the country.
Hc imself flew down to Islamabad. Our
whole question is that on this plea we see
that after the coup in Afghanisxian, a new
effort is being made to open the Chinese
Pakistani axis, reopen the question of
Kmshmir, and the guestion of Kashmir
has been reopened at the Islamic Summit
by Pakistan. 1 would like the Fxternal
Affairs Minister to tuke note of this, and
that ix why on this very important issuc,
T would like to ark the Minister (a) why
there was this time lag of 12 davs between
the reports appearing in the Indian press
about the arrival of l(eng Piao in Islama-

bad and the actual lodging of our protest
note, and (b) whﬂher. in view of fart
that Chinese have made references, with-
out any right, about the territorial integrity
of Jammu and Kashmir, the External
Affairs Minister is going to cancel his pro-
posed visit to China as a protest,

SHRI ATAIL BIHARI VAJ?A?E!‘. Sin
T entirely agrec with the hon, Membe
that Memhers of Parliament s'hmald behave
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a8 Members of Indisn Pasliament, but
that behaviour should be there for all
§65 days.

SHRI DINEN BHATTACHARYA :
Not for one day.

SHRI ATAL BIHARI VAJPAYEE :
Not for one day. There has been uo
undus delay in summoning the envoys of
Chins and Pakistan. We wanted to take
action simultaneously. We had to inform
our High Commissioner in Pakistan and
Our Ambassador in Paking. Protests may
be lodged there al=o.

AN HON. MEMBER : Wiwen ?

SHRI ATAL BIHARI VAJPAYEE :
I can not tell the exact date.

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE) : At
appropriate time,

SHRI ATAL BIHARI VAJPAYEE :
Ar appropriate time. The Railway Minister
has come to my rescue, (Interruptions
That explaius the dalay. All politi

A
i
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So far as the yuestion regarding m
visit to Peking is concerned, whuheg dnvt
visit will be cancelled or not, the hon.
Member made asuggestion.  But 1am not
inclined to agree with that suggestion.

DR. VASANT KUMAR PANDIT :

mjgarh) : Out of the ttatement of the

. Minister of External Affairs, three
main irsuesarise. First isabout the legality
of the road: second the | ics i.e. the
strategic position of the road, and the third
issue is our Government's pﬂiiqr of baving
friendship with all our neighbouring coun-
tries,

As far as the. first issue is concerned,
since lalﬁu and then againin March lgGij; e
I would like the hon. Minister 1o tell us
how many times written protests were
given, It has always been an oral dialogue.

SHRI ATAL BIHARI VAJPAYEE :
No, No.

DR. VASANT KUMAR PANDIT :
Except in 1669, where the word ‘Note' is

ties have their problems. The Janata
arty is no exception. But we have never
allowed party considerations to come in
the way, or internal disputes in *he party
to come in the way of dealing with national
and international isucs.

SHRI K. GOPAL : Then, why did you
canerl the trip to Geneva ?
{Interruptions)

SHRI ATAL BIHARI VAJPAYEE
1 wanted my colleague to go to Geneva.
I am so accommodative.

My friend asked why thereis no reference
to the Chinese statement that the people
of Jammu and Kashmir should be given
right of self-determination.

MR. SPEAKER : This guestion does
not arise,
[ Interruptions)

SHRI KANWAR LAL GUPTA : The
main problem is about Kashmir and the
agreement of China with Pakistan. These
are national imues.

(Interruption)

SHRI ATAL BIHARI VAJPAYEFE : I
am prepared tostate India’s position. The
mition i3  well-known. Jammu and
ashmir is an integral part of India and
there is no guestion of giving the right of
srIf.dzrermination to a part of the country.
But to say that I have deliberately
avoided saving something will not be fair.
{Interruptions)

d i.e. “Note was sent.”” Itira
legalmote 7 1 would like to know whether
our legal position with regard to this rcad
maintained by sending a written protest;
and whether our Government will consider
— if not now, at some appropriate time—
lodging a written, legal protest against it,

With regard to the second point, viz.
about logistics of the road.itisaroad  with
which goes all round the old established
traditional Silk Route, And, therefore,
when our hon. Minister to China,
will he get an assurance that this road,
will not be used in such a manner or
fashion that it will endanger the security
of our country ?

MR.. SPEAKER : The rule ‘says ‘a
question”. There are two from ynu.

DR. VASANT KUMAR PANDIT :
Thirdly,since the Janata Government came
to power, they are following a positive
policy of genuine non-alignment. That
policy has given some results. With regard
to both these countries, it has  given good
results. But there are certain recent
events. One, which I have just now men-
tioned, is about the issue of self- determina-
tion. The second is that there is a pro-
nouncement hz{Chiﬂm Deputy Prime
Miniater that they are considering putting
Pakistan on nuclear parity with India.
‘The third is the Asiatic Islamic Conference
which wasrecently held, where a resolution
on plebiscite in Kashmir waz passed, Tn
view of this, could we hope that the Minis-
ter of External Affairs, with all his dyna-
mism, chairama and diplomatic personality
~—when he goes to China in October—will
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[Dr. Vasant Kumar Pardit) to m ‘:;L relations, would
bringabo ofa rapprochement, see o it comm
wlhl?“wgld 'I:‘i:h l);nmuhe %um& tﬁdwht;‘m thr:'l
m—w policy, 8o as to bring about counter search

i bo N
a genuine neutrality also ? mm in and’ stabi

SHRI ATAL BIHARI VAJPAYEE :
Itwillnot be correct tosaythat the Govern-
ment of India has not lodged written pro-
tests. On inth June, 1962, & note was
given bg the Ministry of External Affairs
o ghnding Siae. Pak boundary negotstioms.

100- i negotiations.
;:d I have a long list of dates on which
written notes and prutests were submitted.
Let us not think that il we say somthin,
orally, it is less important than what ig
i in writing. But wtritten protests
mdw been given.

So far as the question of the use of this
road i ned, I have already stated—
and perhaps the hon. Member was  not
attentive. ... ..

MR SPEAKER : The question was:

when to China, will you take up
this qu:?tiloi'!oandm that this road is not
used

SHRI ATALBIHARI VAJPAYEE: If
Igo to China I will takeup many problems,
including this (Interruptions ) .

MR. SPEAKER: In intcrnational mat-
ters, might is right—in actual practice,

SHRI VASANT SATHE (Akola) :
1 am really surprised that the hon.
ternal Affaira Minister, who has been so
ﬂudl\r procliiming that since he took over
this jmportant portfulio Tndia’s relations
have been improving with all our neigh-
bours and with everyone around, I f
that while he is living in , this happy Jillu-
sion of improving relations, there is a
tic erosion of our interests, our na.
tional interests, with our neighbours. Any
person who has the slightest veatige of
patriotism Icftin his veina will feel shocked at
this in road into Indian territory by this

road.

AN HON. MEMBER : You are rese
ponsible for this.

1VASANT SATHE: Tfind some
m. even today, arc trying to defend
the construction of this road, Kindlv see
the last para of the statement of the hon,
Minister, It reads ¢

L this development also  has
seriows strategic implications  fou
this region.  While we are fully

alive to these implications,
would like to express the hape
that these nrighbours of oure
with both of whom we are tryiog

Although you i
jon that this is an illegal
hav o have o voad, T e

we will use this road for bw{ul
to promotc nej ™
ol will you come back sat l?

When the Prime Minister went to
Washi " :

, & more serious thing has

rged. According to a report dated
11th June from  Washington, sent by
the ial Correspondent of New York

Times, the well-known columnise, Mr.
David Binder :

“Prime Minister, Morarii R, Desai
of India, indicated in an interview
broadcast today, that his Goe
vernment was ed to aceept
Chinese seizure of 14,000 8¢. mi=
les of disputed territory between
1957 and 1962 and to acknow-
ledge the present houndaries for-
mally to  normalise relations
with China.”

Is this the price you are going to pay ?

T will recall your words, Mr. Vajpayee
when you were on this side, what protesta~
tions you were making about even an inch
of territory. were your X
Are you suggesting that merely becnuse
you have to that side now, you a
that thitf- your policy that the en‘t'i::
14,000 33. miles ocer by China are
going to be surrendered, compromised
and gifted away for friendly neighbourly
relations for a smile from Hua ?

1 can understand those persons who were
trying to normalise their relations with
masters, becausc they got a rebufl when

they sent a message of condolence on the
death of Mao l;E:thlt was rejected and

returned tothem: Iecan undentand their
trying to be good boys znd to make up
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but why should you asa
Gomm%ﬂmintze Jﬂ
‘astion of relations ?

There is another aspect. Yesterday's
Times of India refers to Loy Hendrson's
secret negotisions about having an in-

Knhmi.r Bo, thereis a triple

China and UBA having come
togﬂ.hcr now with Pakistan, Ihev are try-
hgbopmumthtﬂovmment India
in the name of normalisation to aoqumce

in this. Is this your conee?t
[on-alignment, to give up: India rm.'mt,

give away :ammqr ? Is this what you
are trying to do ?

AN HON.MEMBER : Weare hearing
another voice. Somebody else is speake
ing.

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE) : Mr.
Sathe isspeakin g in two voices.

SHRIVASANT SATHE : 1 hope there
is no bugging here now.

SHRI A, BALA PAJANORE (Pondi-
ch'rry) : I protest at his remark.
It was the exclusive right of the previous
Government, not of this Government.

SHRI VASANT SATHE : You do not
know, your phone is being tapped,

MR. SPEAKER : There heve . been
enough doubis, let us go to the subject

SHR1 VASANT SATHE: I have
asked two questions of the External Affairs
Minister about the policy of the Govern-
ment of India. In terms of your
statement, are vou going to concede and
compound the illegality by accepting the
normal uwse of that road asyousay in your
statement ? Are you going to surrender
the interests of India in terms of the re-

rted statement of the Prime Minister?

f3¢ Are my two guestions,

SHRI DINEN  BHATTACHARYA
(Srrampore) : Please tell them that
this road was not built in a day.

SHRI ATAL BIHARI VAJPAYEE :

My friend, Mr. Sathe has rem".‘.jrdamm‘
qhntluudton¥whmtw:nth
sition. Should I remind him what he
used to say when he was here on the
t-easury benches

{(f-l"mﬁl&pa;)

SHRI VASANT SATHE : You were
l;.\'in!ﬂ'leﬂﬂ'l!lhlnswhiehlund to-

SHRI ATAL BIHARI VAJPAYEE :
This road was not been built in a day.
But it does not mean that we are going to

(CA)
compromise with _the illegality of the
o (Interruptions).
e BT
statement
Otherwse, delete Sl

it.

- of Widkoven™ 54K
Highway

SHRI ATAL nmm VAJPAYEE :
I am not to delete an ml
consideration, tY

'Ou MAy OF may not agree;
Ilntu:m view. (Imterraptions). Let

have the courage to say anything at that
time, Now, you are sccusing us.  (Inter-

MR. SPEAKER : You arc out of
the scope of the question. (. ).

The House stands adjourned till 2 o’clock.

mmmwﬁrmw
Fourteen of the Clock.

The Lok Sabha re-assembled after
Lunch at Fourteenth of the Clock.

[Mz. DepuTy SPEAXER in the Chair]

CALLING ATTENTION TO
MATTER OF URGENT
PUBLIC IMPORTACE—contd.

REPORTED CONSTRUCTION OF KARAKORAM .
Hionway BY PAXISTAN AMD CHINMA IN
PAKISTAN OCCUPIZD TERRITORY OF JAMMU

AND KASHMIR

MR. DEPUTY SPEAKER : Mr.
Vajpayee to reply now.

SHRI K. LAKKAPPA ) i
On a point of order, Sir... . (Inimgptions)

SHRI B. P, MANDAL hcp'un)
We are always points
order. . .. (Fnterruptions),

SHRI K. LAKKAPPA : mrlh!nlg
to your kind attention rule 97 ?
says

“A member may, with the Erwbu
permission of the Speaker, call
ﬂnatwnﬁmd shﬁnuwrhl to any
matter of urgent pul Il:mpm't-
ance and the Minister may make

brief statement or ask for time .
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[Shri K. Lakkappa]

When Mr. Sathe called the attention jof
. the Minister of External Affairs......

MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE) : Mr. Sathe did not call the
. Attention,

SHRI K. LAKKAPPA: Owver and
above the statement the Minister of Ex-
ternal Affairs made a remark which is not
warranted, He has made such a  dero-
Jgatory remrark. .. .. .(Interruptions).

MR. DEPUTY SPEAKER : Pleas
take your seat. There is  absolutely no
point of order.

SHRI K. LAKKAPPA : He made a
. remark that one-third of Kashmir was
in

given to Pakistan.... ([nerrupli

MR. DEPUTY SPEAKER : If you
. go on like that, it will go off the record.

SHRI K. LAKKAPPA : He should
- withdraw that,

MR. DEPUTY SPEAKER : He will
not J;v;dlhdraw unythin . Mr. Sathe
has asked a question and he is lyi
"You cannot get up on apmntofomr e
g0 on giving your opinion. Mr. Vajpayee.

SHRI K. LAKKAPPA : He is entitled
to make only a brief statement under the
rule. He should withdraw that. Kindly
go through the proseedings. You call him
to order and see that the proceedings are
properly regulated.. .. (fnterruptions)

MR DEPUTY SPEAKER : Order,

take your seat. There is no
fomtol‘ordm Just because you do not
ike an answer, it is not a point of order.

SHRI K. LAKKAPPA : Do you allow
such statements ?

MR. DEPUTY SPEAKER : [ allow
Mr. Vajpayce to reply to Mr, Sathe now,

SHRI K. LAKKAPPA : It is not in cons
formity with the rule perwmining to the
Call Attention. You give a ruling.

MR. DEPUTY SPEAKER:I have
already given the ruling. There is no point
of order, Mr, Sathe has asked a question
and he is replying to it.

SHRI K. LAKKAPPA:1 strongly
<protest against the manner in which the
Minister of External Affairs has made that
«statement.

SHRI ATAL BIHARI VAJPAYEE :

I am swery, if I retaliated in a stronger

language. I did not mean that any part

of In1ia had b:=n handel over to Pakistan

JULY 21, 1878

of Karakoram
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because the stand of the previous Govern-
ment uud:hemtﬂomnml on the

question of Kashmir is the same., But
when insinuations are made. ...

SHRI K.P. UNNIKRISHNAN (Bada-
gara) : You made an allegation.

'SHRI ATAL BIHARI VAJPAYEE:
1 do not want 1o gointo that question.

SHRI K. P. UNNIKRISHNAN : You
go through the record.  You made an alle-
gation.

SHRI -ATAL BIHARI WVAJPAYEE :
You accused the Government,

SHRI C. M. STEPHEN (Idukki) :
You made an allegation that it was banded
over by the previous Government to the
other Government, If it was really band-
adm]n;r thmyoum:'cmﬁrmmgt puo}
tion that Pakistan is ure in possemion o
that. If it was hundid over—that was
the allegation that you had made,

(Interruplions).

SHRI ATAL BIHARI \-’MP&YEE
‘What I meant was that you orderd

ceascfire without complete  liberation cf
Jammu and Kashmir,

(Interruptions).
No, it does not mean that,

MR. DEPUTY SPEAKER : Well, be
has corrected himself.

SHRI ATAL BIHARI VAIPAY'EE H
I do mot why should there be
s0 much of excitement on a question  on
which the whole House mnd- united.

AN HON. MEMBER: Except Mr.
Bosu.

SHRI ATAL BIHARI VAJPAYEE:
The process of normalisation........

(Interruptions).

SHRI P. VENKATASUBBAIAH
(Nandyal) : He must be careful in
choosing his words,

SHR1 ATAL BJI-!ARI VAJPAYEE :
It applics to bot

SHR1 P. VENKATASUBBAIAH
You made that accusation,

of normalisation of relations
with Pakistan as well as China was initiated
by the former Government and we have
accelerated the proceess.

SHRI ATAL BIHARI VAJPAYEE :
The procems
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SHRI VASANT SATHE (Akola) ¢
We are not agaimt  thar.

SHRI ATAL BIHARI v.q.}m.m
Now, Mr. Sathe has m

on the last nt wlud:
s not comect, wlueh unwarranted.
We the ity, We
sy that the whole of Jammu and

is an in part of [ndia,

m:ptnmofl‘akbtm. If and when that
area comes back to India

No quntlm of coming back; comes back
to m:l India will be in & position to
use

SHRI K. P. UNNIKRISHNAN :
Ohbwious,
[ Interrupitions)

SHRI K. GOPAL (Karur) & They
carmot 1ake lh:- road .w:;u}

SHR1 ATAL BIHARI VAJPAYFE :
Are you disputing this  statement also ?

SHRI K. P. UNNIKRISHNAN : Mr.
Minister. why do ygu give a suggestion as
to how 1o use thiy yoad ? rase read
this sentence again,

SHRI ATAL BIHARI VAJPAYEE :
1 have read the sentence. It has heen
put after a good dral of thought,

SHRI K. GOPAL : By whom ?

SHRI ATAL RIHAR1 VAJPAYEE :
‘That of canre by me.

SHRI K. P. UNNIKRISHNAN
T hope so.

SHRI ATAL BIHARI VAJPAYEE :
T run the External Affain Ministry.
There ix a of diffrrence, Mr‘
Unnikrishnan. T would not like to go  into
detail, I will not be here for a minute if
T do not formulate the  policy.

SHR1 VASANT SATHE : I am sorry.
the impeession in the country today is
that the Prime Minister makes the foreign

policy Mr. t Mchta implements it
and you :mlg'g:admr it in Hindi.

SH:RI ATAL BIHARI VAJPAYEE :
you very much. The
nnot fmmuhh;t':.d or i e 'ﬁ
m:uhr inister, It t
“‘Y Fﬁ' jlity,. But T wonld
not mne to go into that  question,
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Pren’ mme. In this case abio ke
corrus ent put hin ewn intepetscin.

SHRI VASANT SATHE : He has
quoted.,

SHRI ATAL BIHARI VAJPAYEE :
has not.

In this case also the correspondent put
his own interpretation to what the Prime
Minister had sail. An official denial was
isuce the ame day ...

SHR1 K.P. UNNIKRISHNAN
Where ?

SHRI ATAL BIHARI VAJPAYEE :
In New York as well as in New Delhi.

It was  wide blished. It was made
clear.. ... by "

SHRI VASANT SATHE : Why arc
you misleading ? In quotes. Iu- says :

"Qurnmmd on NEC-TV's 'Mect
l]‘h{ rﬂs Programme, Mr.  Desai
saic

In quotes, he  says
* . .*All dcpends on China. But

we are determined not to go to war on

that issur. We do not want to u.h-

back the arca which, we the

taken from un by [ nm-{i’ o nol

take by war, we have sufficient’..

What dors this mean ?

SHRI ATAL BIHARI VAJPAYEE
Wherr is the position that India i
to hand over that  territory to China ?
The only  statement that  the Prime
Minister made was  that India would not
RO to war in order to recover that territory.
But cur claim stands, Mr, Sathe,

Iream wEiEg, w9 w0 @ §
At wg § i fr T weE A
R R RO WA A s W
A AR # gART arg A W@ |
WIET T A AEY &, WIF T EAAE |

What the official spokesman said that
day, T would like to quote :

““What the Prime Minisier said in”
the interview was that India  would
not go to war with China on the boundary
iy ooupies by Chioa " and
that the hounillry isue could be resolved
:;cth&m" fwe tries by
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There is no question of surrendering
Indian territory. We have not compro-
mised our stand. The Prime Minister the
other day made the pasition clear in this
very House,

SHRI K. P.
Declaration of

SHRI ATAL BIHARI VAJPAVEE :
Which you share, T hope.
st wre mw v (faedft aw) ¢
Ul Agred, area #1 fagw Aifq
FGAT ¥ gaTe W H g ), AT
gare # gr @ §, ®w A e foeR
15 EA #Y | 7z ¥aw & @ waar,
M FT FIAT FSAT TAEI AT OE,
#Faw guT AW F Iy =fE E W1 A
¥ ® agf ama e e
it & WY zAT fre w13 §1

peaceful  intentions ?

% ag wg wourg fofred 15 wgmi
§ gard fy, faves: ok 3o ¥
qq ATHATE W17 hEfr O
@ ¢, WEF AT F A g A
uhn fgx 1 @1 § W T I
s g w1 § ) Fod) o w102 oo Y
amraTgR A T gAT 1 gera shefa
ag § arrea wE g ¥

Hagarwgm i fr 15 997 9gw,
waar W& F w4 F gy A1 afan
WIE 29 47, ®I°8 qT¢ #ATRE fax
Fare, WY fag dvar dqw, W fax
qifwcrs, §a= faz =g, ag =7 7m
§ Wtz mifgesr-nfgman g AT A
A AfeT ug a3E Wy T
Y 2 1 1969 ¥ TAT HIF F AT H
Nt &g g waT 91, A WO
g1, gL atara & oy o g wfa
WA § | T AT ¥ Ag gEE 4w
@ §, AT T §B WY yIaTgy
AET &

Wt wen fapdt WAt gw
g g

JULY 21, 1978
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St ww Ao ¥O WA
qgell T ¥ 3 gwereuT &)
afew ga¥ ar ot # gy wg Wy §
f& a@ gw = o afiem & w0
fomar wY AETNEE 9 @ 8
o1 & argE-ie ¥ greit i Sfvee
T AMAA FCH, W foran & arwiie &
wETH FT FBT ¥, 39 YAT H 0K
yadew §z &% femr § 0 oy el
frry ik Ardmmeywe 07 on W
FT T | = TR T wr § oo
¥ g7 ¥ @ § T 4 qTw Iawr
i AR ) sfaw g aI4, 4T 9
T w Frf W FEag!, AT
Y AT F fopz g adl s @

et FORTY ¥ gwIe XM ¥ fay
&) aueard wft Y ff | & wwwn §
f& ore Ay & o aw® qET 9T A
I ¥ i Wi wfawr o oget
gowrT 7 foar, a8 ogy ar & g
Frere 71 uF fagré feen ofaens
o fzan | gAY, 999 o7 w0 o gy
Her yfiF A ¥ 2 &, o o AR
& fau 3oa i W1 wdagr T €,
ferara vaw & wgi o sraa wiw faan
¥ gn 3@ THF w1 179 ¥ ¥ fAC
Ffafez § | 99 a7 o1 Tu™ wAT @,
ag W T | IAE 9% FAL SUTT HAY
wry, st q ofr s o Afamgw m A
g Fraar wg & o

frrgelt @werre WY $& AT Y AT
Wi wgdl ot fa aifaeaw o o=
¥ o7w gaTL W ®Y ST A §, IRT
ara R ¥ fag g o @ T a3,
#fm wraw § arada aw IF /TR
a7 T | TEr TG w7 Nl Ky
woETeE WY W § ) few & Hat
g & 1 QI AT ) 9E 3
T Wik odtfeee agt o o &
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e ok wew at 3 o s sy AT § | watgT ST A ¥ g ot SR
A T gET gt ey @ (Wwww)

wgt ¥ et o agt @ 1 qg WS AT
gi@emcys T W
¥fwr & sioft agen & oy ot wmgET
i ot farrata 8, A W kg L,
Hfir ¥ AU 1978 gg TAE wifge—
s o ¥ are wrar w1 o oY figemr &,
IART 6§ W qfe & art ¥ Wik Wt
wgf fmer smom, AT sTRRT wT—
gAT B9 HT—a figaT oifrena & qr@
§, sa% art § oY w1 war aff foar
w1 e famar dve § GZr Wi
gfeT nidt &1 & FEEaT w91,
fomd ag g1 marar fx o fgen
qifFeans & o §, 77 &w ] ¥ g
e §, e o fgem gt oW W€
AT anr <}, % gt g afge (W
%9 ama &) @ ) v ) g
et wX awR

o wae Wi ;s widt ¥ A
fowan | 7 ar@ wrowst Wi B oAE
g LA e 3 few
oA Y AR ¥

st wae sy v & feRw o wE
¥ 7 2 gurw wigar § f5 o i
afeem & om gara N fgen g,
IEwr oF € 9fw of Iy o &
AT |

crfaamee & am § a1 wTaR WA
2 ¥ fear & o cHifemmee &1 Wi it
eI Tl ¢ q9A

o® St Wt 7Y s Wiw & e
Treragd § 13w & @fea & ag @
wrge § fr foow w2 § gl ¥ w@
foverer ¥ Sk g Wy & I AR E
frg wTd ¥ OTT g0 g AR SRS

SHRI SAUGATA ROY : This silk
route is from Sinkiang to Pakistan,

SHRI JYOTIRMOY ROYU : This
is the first time that we are hearing  of
this Tibet silk rowte,

o1 wae we ew: gy few w®=
@Y w73 § 7z wow s @few )
AU sgaTag & (% fose e HFM 1 48
&% ®e W g1 Aaar &1 WATET AT
g o7 ¥ A faware far g7 T &
I WY g favqre # wra @ o)
T fedt Wi wid Ak sw oA W
T AT ag gW ST §) WY L
wfTu, & sear madw g Afew gk
aeATe § ag wrrar § fw soo -
HET Fwll FER ATE 9AE FIL GE B
FuTE T 377 et ghrar F ag wAw
TET %% § o Al FETE 9T
T § | TN qre ¥ faaw ww §9Q TN
QT g, a8 3 fry e ® g
&1 FwaT | gafay e waone €
WYET Faef) § 1 I gy o e
& A9 gamAr AT £ ww I g
9 31% ag & AT ag I A
Y TR gAT T g AT gl v ¢ |
& fdw st ST & ;gm, T wAR
¥ o o Sy favary frend fr el
W g WY A T g0 T IR g T
¥ freft ag *7 FIETEr €Y FY o )

sit wew fagrd wrwddt ;ST
AT, TR GTRTT F GIT g o
oA frar T e & Wi ¥ 9
g & fag dar< g fr wiee # @
i S & wedt ¥ §, 9 wifgot aw
¥ Aoy yrr FR ¥ fog g e
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[stt sz fagrer Fraga)

v & ff gowe dmr o€ W
WY HY ST §

oft wae Ay Tox : atET A wW®)

W v fag € wrogm Y dE A
fredt ®1 S ot 7 wfee i onfie
T &YeT w & wife aaEn | wife @O
7l wret 8, wifer oW ae o sTaw ol
g, . (waww) ., 7 femm @ fe
T WY A geng & WAy SAify T

E SHTATHYT AT HT ATV AR
[T F gEed| ¥ Wt WAy g wY
§ o' 37 wraATHT #7 e W
T w7 A w1 Frarteoor wi) frar-
=g g i

Siyar am Ta: 8 owfa w1
g™ quT a7 fF aTRT FE @, A
F o Y 7@ FTE AT I g qara
g5 1062 areft sl Fiofie &), 399
o Far s Y o due § it
T gu AT ? g & fOwe A
g g |

w1 s fgrt Traket ; g e
g, wram § qUeET wTA ¥ g
s 93 § o< wivew & ITE gragfe
TR o dma & fag ok giafem
A ¥ fau gw sfewg &1

MR. DEPUTY SPEAKER : Mr.
Ravindra Varma.

DR. KARAN SINGH (Udhampur) :
I have got an impatant point,

. Hl;. DEPUTY SPEAKER : What
1t !

DR. KARAN SINGH : On this I
have something.

MR. DEPUTY SPEAKER : On
galling attention. I cannct allow.
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You know the pwctdum in the Houe,
There is a ballot. .

DR. KARAN SINGH : In-mrinng
on a point of order.

I never unnecessarily rise in this House,
I say something important.

In the course of his observations,...
(interruptions)

SHRIB. P, MANDAL (Madhepura):
His name ix not there, He canngt
participate,

MR. DEPUTY SPEAKER : Mr.
Mandal, I have told him that he cannot
ask an additional question or clasification,

DR. KARAN SINGH : 1 am nnt asking
a question,

In the morning the Speaker, in his
wisdom, said in the course of thisgdebate :

“In internatjonal affairs might is right.”

Now, my humble ;ubmission is this : are we
to understand that he said this in a gheer
vein beeause, coming from the Speaker
of the Indian Parliament, in this context,
if this goes on record that in international
affairs, might is righy, it can. at some {uture
date, be interpretedl as a sral of approval
upon the aggresors, I would like to
bring this point. T would submit thatthese
remarks .. ..

MR. DEPUTY SPEAKER : He
must have said it in a lighter vein.,

Let us not make much of it.

DR, KARAN SINGH : Iet .Ium
clarify. Lt these remarks be expunged.

MR. DEPUTY SPEAKFR. Hc must
have said this in a lighter vein. Tet ux
not make much of ir.

Mr. Ravindra Varma.

14 27hra,
BUSINESS OF THE HOUSE

THF. MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) : With
your ission, Sir, I rise to announce
that nt Busincss in this House
during thc weck commencing 24th July,
1978, will consist of :—

1. Consideration ¢ any ittem of
Government  Business carried



